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DR. SUBRAMANIAM SWAMY: I 
want to know whether, in formula-
ting the scheme. he has with him the 
statistics about the number of villages 
per year for the last three years that 
had been supplied drinking water. 

SHRI BHISHMA NARAIN SINGH; 
We have got statistics and we get them 
(rom the state Governments actually. 
They ident'fy problem villages. The 
total number of villages in the country 
which have to be provided safe drink-
ing water is nearly two lakhs. 

OR. SUBRAMANIAM SWAMY: I 
asked how many villages had been 
provided drinking water year by year 
tor the last three years. 

SHRI BHISHMA NARAIN SINGH: 
The total number of problem villages 
L"overed during 1980-81 is 23,276. 

SHRI YESHWANTRAO CHAVAN: 
What is the procedure that is followed 
by the Government of India in appro-
ving the scheme, beceuse we find t9at 
recommendations are made by the State 
Governments, but the approval of the 
Central Government, which is very 
essential in the case of certain types 
of rural water supply schemes, takes 
a very long time? 

SRR'! BHISHMA NARAIN SINGH: 
We have laid down the criteria which 
we expect the State Governments to 
follow in ':dentifying problem villages. 
There should be no safe drinking 
water facility within 1.6 K. M. Then 
a village will be identified as a pro-
blem village. That is the main 
criterion. 

SimI NARAYAN CHOUBEY: May 
I know how many such problem 
villages in the State of West Bengal 
have beE'n ide:1tifled and how many of 

them have been provided with drink-
ing water? Whenever the State 
Government try to supply drinking 
water, the difficulty of rigs ariseS. 
I want to know whether you are 
efficient only in rigging elections 
and ballot boxes and you are 
not efficient in the matter of giving 
us proper rigs for supply of drink-
ing water? 

SHRI BHISHMA NARAIN SINGH: 
So far as West Bengal is concerned, the 
total number of problem villages is 

~  

SHRI NARAYAN CHOUBEY: 
What is the number of villages which 
have been supplied w"th drinkine 
wdter? 

SERI BHISHMA NARAIN SINGH: 
The number of villages covered in 
1 q80-81 is 874. 
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SHRI BHISHMA NAR"AIN SINGH: 
The total allocations for Bihar in the 
sixth plan for the minimum needs pro-
grumme is Rs. 75 crores. 

Allocation for Development Pt'ojee\s 
in Sunderbans Area 

"102. SHRI SANAT KUMAR ~ 

DAL: Will the Minister of AGRICt." 
TURE be pleased to state: 

(a) the total amount allocated f(, 
the various development projects i 1 
the Sunderbans Area the most bac}· 
ward one in West e ~  d ~ tb 
current yeat and the nature of the pre:. 
If:'cts covered; 

(b) the progress made in the execu 
tion of the Sunderbans Agricultura 
Development Proj8[01;; and 
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(c) the amoWli received from the 
IDtel1UlUonal Bank for A8rlcultural 
Dew.wpment (IFAD) for certain 
projects like putting up of marketing 
centres and how it has been or is 
proposed to be utiUsed? 

THE MINISTER' OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
AND IRRIGATION AND CIVIL SUP-
PLIES (RAO BIRENDRA SINGH): 
(a) A total allocation of Rs. 6.26 
crMes has been made for the 
current year (1981-82) by the 
Government of West Bengal. The 
amount will be spent on promotioa 
of agriculture, horticulture, fisheries. 
Soo!al forestry, adult education, 10anl'; 
to small scale industries and 
:!Iueh other development e~ 

bota under the normal deve-
10pr..Rent programmes ot the Sunderban 
DeveJ.cpment Board and for the imple--
mentation of the Sunderban Develop-
"llent Project assisted by the Intel"" 
national Fund for Agricultural Develop-
ment (IF AD). 

(b) The International Fund for Agri 
cultural Development (IF AD) e~ 

Sunderban Development Project is I 
live year state Government project 
which became operational in current 
flnancial year. The State Government 
has provided a sum of Rs. 4.21 crores 
for 1981-82. The first progress 
report 's due in September, 1981. 

(c) Since no reimbursement claim 
against expenditure incurred has been 
spnt bv the Government of West 
:Bengal, n·.) amount has been received 
from the International Fund for Agric 
~  Development. 

~ 
J1 Shortace of Essential Commodities 

+ 
·103. SHRI M. V. CHANDRASHE. 

KHARA MURTHY: 

BHRl MANPHOOL SINGH 
CHAUDHARY: 

win the Minister of CIVIL StJP. 
PLIES be pleased to state: 

(a) whether in view of the shortag6 
~ cre.ated by the traders in the market 
of all essE'ntial commodities his Ministry 

has taken the steps to make them 
available at ration shops or in Super 
Bazar; 

(b) if SOt whether the shortale is on 
the increase every day; 

(c) if so, what steps Ministry has 
initiated to provide all essential com-
modities in the market and fair price 
shops; and 

(d) whether several measures have 
&1so been initiated to compel the hoar-
ders to bring them open in the market? 

THE MINISTER OF AGRICULTURE 
AND RURAL RfECONSTRUCTION 
AND IRRIGATION AND CIVIL 
SUPPLIES (HAO BIRENDRA 
SINGH): Ca) to (d). A statement is 
laid on the Table of the Sabha. 

statement 

The ~  of essential commo-
dities, in general, is satisfactory ex-
cept localised shortages of a temporary 
nature in respect of a few conunodities. 
As and when repo!'ts of shortage are 
received, appropriate remedial measu-
res are taken bv the concerned De-
partments and agencies. The main 
thrust of the Government policy 
is to increase the production 
of essentiQl commodities and 
imprOVe their move:nent and distri-
bution. The domestic production of 
the commodities in short supply is 
being supplemented by imports. The 
public distribution system is being 
expanded. The State Governments 
have been advised to see that the 
commodities meant fOr sale through 
the public distribution system are 
properly distributed. The State 
Governments are vigorously implemen-
ting the Essential Commodities Act, 
the Prevention of Black-Marketing 
and Maintenance of Supplies of Essen-
tial Commodities Act and other rele-
vant measures. 

SHRI M. V. CHANDRASHEKHARA 
MURTHY: We are aU aware 
that shortage of e e ~ com-
modities in this country is al. 
wayS created by the trading 
cOlllmunity because they are interested 
in black-marketing and proflt making. 




